H
| TEM NO 12 COURT NO. 11 SECTION | I']

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).11025/2012

(From the judgenent and order dated 16/02/2012 in WP No. 1467/ 2009 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD, BENCH AT LUCKNOW

M S MANGAT SI NGH COAL DEPOT Petitioner(s)
VERSUS
STATE OF U. P. & ANR Respondent (s)

(Wth prayer for interimrelief and office report)
Date: 26/11/2012 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD

HON BLE MR JUSTI CE RANJAN GOGO

For Petitioner(s) M. Sunil Kumar Jain, Adv.
M. Sachin Sharma, Adv.

For Respondent (s) M. Vinay Garg, Adv.
M. Tanmaya Agarwal, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Perused the letter dated 23.11.2012.
In view of the averments nmade in the letter circulated by

the respondent, four weeks' tinme is granted for filing counter
affidavit.

( NAVEEN KUMVAR) (VI NOD KULVI )
COURT MASTER COURT MASTER



